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1 . UTI Bank Ltd

2. indusind Bank Ltd.
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FERA Cases
4974 SHRI MOHAMMAD ALI ASHRAF FATMI 

SHRI KASHI RAM RANA
Will the Minister ol FINANCE be pleased to state
(a) the number of persons against whom proceeding 

has not been completed under 'FERA' since 1995,
(b) the reasons for delay in each case,
(c) whether the Government propose to review the 

cases in which inordinate delay is being caused; and

(d) if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF 

FINANCE (SHRI M.P. VEERENDRA KUMAR) : (a) The 
number of adjudication and prosecution cases (unde 
Foreign Exchang Regulation Act) pending as on 31 3 1997 
were 4809 and 2058 respectively

(b) to (d) Though every effort is made for completion ol
J j d p S L d i r S *  quickly M  «> •»• S «  dela^ , i , h e

course ot legal process.

[English)

Transfer of Shares
4975. DR. M.P. JAISWAL : Will the Minister of FINANCE 

be pleased to state
/a\ whether the securities and Exchange Board of 

India has received complaints from the i n v e s t o r s J  
Delhi/New Delhi in the months of June and Ju y, * 
delay in transfer of shares by M/s Orkay Industries
Bombay,

(b) if so, the details thereof complaint-wise;
(c) the number of complaints which have been resolved 

so far by the company;
(d) the details of such complaints which are pending 

for more than six months.
(e) the reasons for such a long delay in transfer ot 

shares, com plaint-wise;

(f) whether the company is not ,rans’®rr'"^b ee n  Te6

(g) whether any enquiry has been conducted by t 

company In this regard;
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(h) if so, the details thereof; and
(i) the time by which the grievance ot the investors will 

be resolved?
THE MINISTER OF STATE IN THE MINISTRY OF 

FINANCE (SHRI M.P VEERENDRA KUMAR) : (a) to (i)
The information is being collected and will be laid on the 
Table of the House.

C o n ta m in a te d  Drinking Water
4976.SHRI AJAY CHAKRABORTY ; Will the PRIME 

MINISTER be pleased to state :
(a) whether the Union Government have received 

reports ralat.ng to prevalance of arsenic in underground 
water which is commonly used as drinking water in e 
areas of Bashirhat, 24 Parganas, North Barhampore and 
Murshidabad in West Bengal,

(b) whether the Government are yet to take corrective 
measures for appropriate treatment of such water resources;

(c) whether the consumption of such water is seriously 
affecting the health of the people of these areas; and

(d) if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF 

URBAN AFFAIRS AND EMPLOYMENT AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(DR U VENKATESWARLU) (a) and (b) Yes, Sir. It has 
Seen reported that drinking water in 8 districts of West 
Bmg.l contains " 0. ,  «»n '« "«  P ™ *'***
by the World Health Organisation.

The Govt, ol West Bengal has prepared a perspective 
nlan to tackle arsenic contamination by replacement of 
E w e lls S y !« > • -  ones, construction ot now p lprt 
suodIv schemes, sanitary protected ngwelts and ram har 
vesting structure for immediate relief and establishment of 
surface water based piped water supply she™esa" J e*' 
tablishing new spot sources for solving the problem. The 1st 
phase action plan tor drinking water supply m 
aSected areas was approved in February, 94 by the Mins- 
,ry of Rural Areas and Employment at an estimated cost ô  
Rs 9 62 crores, covering 4 87 lakhs population It is to be 
tunded in the ratio of 75 25 by the Centre a"d the State 
Government Ministry ot Rural Areas and Emptoymenthas 
approved another project of piped water supply through

P-oi.c »  « ” • ' 87 w -
lation.


